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ATTENDENCE.CUM,ORDER SHEET OF THE HEARING OF MUMBAI BEN(' I OF
THE NATIONAL COMPANY LAW TRIBUN,AL ON 17.0A,2O17

NAME OF THE PARTIES: Outdoor Advertising Professionals Pvt.Lrd.

ABEC Exhobitions & Conferences Pv1.Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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ORDER

c.p. No. 1240/I&BC/NCLT/MB/MAH /2017
The Learned Representatives of both the sides are present.

2. By con ourned to 22nd August 2017.
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Bhaskara Pantula Mohan
Memb€r (Judicial)
L7.O8,20L7,

M.K, Shrawat
Memb€r (Judicial)

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

Present:
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